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STATUS REPORT IN COMPLIANCE TO HON’BLE NATIONAL GREEN TRIBUNAL (NGT) ORDER DATED 17.10.2024 IN 

ORIGINAL APPLICATION NO. 269/2024 IN THE MATTER OF SANAVVAR VS STATE OF UP 

 

BACKGROUND  

Hon’ble National Green Tribunal considered Suo Motto on basis of a letter petition dated 16.09.2023 sent by Sanavvar S/o Shamim, resident 

of village Sikheda, Muzaffarnagar, Muzaffarnagar. The complaint was regarding air pollution caused by emission of gases being emitted by 

certain industrial units. The industries included 05 paper industries, 08 Tyre Pyrolysis units, 01 Slaughter House and 01 Food Processing Unit.  

Hon’ble Tribunal vide order dated 21.05.2024 constituted joint committee of CPCB, UPPCB and District Administration to inspect 

the industrial units mentioned in the complaint and submit detailed factual report . The Joint Committee inspected the industries and submitted 

the joint committee report dated 02.08.2024 to Hon’ble Tribunal. As per the joint committee report, out of 05 pulp and paper units, 03 units 

were found non- complying, 01 Slaughter House found non- complying which has been already closed down by the Board and 01 Food 

Processing Unit which was also found non- complying. Additionally, out of 08 listed Tyre Pyrolysis Plants in the O.A., 06 were found non-

complying and remaining 02 were either closed/ partially closed. The detailed status of all the industrial units along with the action taken by 

Board against the non- compliant industrial units has been submitted by Regional Officer, UPPCB, Muzaffarnagar through its affidavit dated 

14.09.2024.  

 

HON’BLE NGT ORDER DATED 17.10.2024 

Hon’ble NGT in its order dated 17.10.2024 directed that :- 

“1. Replies have been filed by respondents 6,8,10 and 18. We are also informed that respondents 7 and 11 have also filed their 

replies yesterday but not in accordance with the Office Order which required that if any document is not filed by 03:00 P.M of last working 

day, it shall not be entertained by Tribunal in its proceedings. 

 

Annexure No. R3/1

4

912



 

2. Further, Shri Rahul Khurana, Ld. Amicus Curiae stated that he may be allowed to go through the replies, prepare a comparative 

chart and if necessary, to file an objection and also a status report after visiting the sites of concerned industries physically. He may do so 

within one month. 

3. In the meantime, UP Pollution Control Board shall also verify the fact stated by he concerned industries in their replies and 

submit a report accordingly. 

4. List on 21.11.2024." 

Hon’ble Tribunal, after taking in cognizance the joint committee report submitted to Hon’ble Tribunal on 14.09.2024, Hon’ble Tribunal 

passed the above order.  

In compliance of the above, out of total 08 units (including 01 Slaughter House, 01 Food Processing, 05 Pulp & Paper units and 01 

does not exist), 05 units were found not compliant, out of which action has already been taken by UPPCB and action against 01 unit is under 

process. 02 units were found complying and remaining 01 unit does not exist. Apart from above, additionally 08 units were also mentioned 

which are tyre pyrolysis plants. As per the joint inspection report, 07 units were found non-complying out of which 02 units are closed in 

compliance of closure order issued by Board, action against 02 units is under process and remaining 03 units which were issued show cause 

notices were inspected for verification of replies submitted by the units and show cause notices were revoked with imposition of E.C. for no. 

of non-compliant days. The details of which is tabulated below :    
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Detailed compliance status of industries mentioned in the Hon’ble NGT order dated 21.05.2024 

S.No. Name of Unit Action taken w.r.t. joint 
committee inspection 

Operational 
Status 

Latest 
Inspection of 
UPPCB w.r.t. 

directions 
(Show cause 
notice, E.C., 

Closure issued 
by UPPCB 

against the non 
compliant unit) 

Status of the 
units after 

verification by 
UPPCB w.r.t to 
reply submitted 

(Partial 
Compliance/ 

Non -compliant/ 
complete 

compliance 

Present action 
taken against 

units found non- 
compliant 

Remarks 

1. M/s Al-Noor Exports, 
09th KM, Village 
Shernagar, Jansath Road, 
Muzaffarnagar, Uttar 
Pradesh-251203 

UPPCB already issued Closure 
Direction u/s 33A of Water 
Act dated 24.05.2024. Hence, 
unit is presently non- 
operational. 

Closed due to 
closure direction 
dated 24.05.2024 
issued by 
UPPCB 

-- -- -- Closed due to 
closure direction 
dated 24.05.2024 
issued by UPPCB 

2. M/s Gulshan Polyols 
Ltd., 09th Km, Jansath 
Road, Muzaffarnagar, 
Uttar Pradesh-251001 

Unit found non-complying 
w.r.t. discharge norms. Show 
cause notice issued under 
Water Act dated 05.04.2024. 
E.C. of Rs. 3.90 Lac imposed 
and recovered and SCN 
revoked.  

Operational  20.06.2024  Compliant  -- -- 

3.  M/s Mahalaxmi Paper 
Mills, Muzaffarnagar, 
Uttar Pradesh-251203 

Unit found non-complying 
w.r.t. discharge norms.  
Show cause notice dated 
05.04.2024 issued. 
Recommendation for 
imposition of E.C. of Rs. 
60,000/- and revoking of SCN 
sent to H.O. UPPCB.  

Operational  27.07.2024 Compliant  -- -- 
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4. M/s Shakti Kraft and 
Tissues Pvt. Ltd., 9th Km 
Jansath Road, 
Muzaffarnagar 251001 
(formerly known as M/s 
Kishti Paper Mill) 

Found complying during the 
joint inspection on dated 
03.01.2024.   

Operational  -- Compliant  -- -- 

5. M/s KK Duplex & Paper 
Mills Pvt. Ltd., 08th Km 
Jansath Road, 
Muzaffarnagar, Uttar 
Pradesh-251001 

Found complying during the 
joint inspection on dated 
09.01.2024.   

Operational  -- Compliant -- -- 

6. M/s Orient Board & 
Paper Mills, 09th Km, 
Jansath Road, 
Muzaffarnagar, Uttar 
Pradesh-251203 

Unit found non-complying 
w.r.t. discharge norms. show 
cause notice dated 05.04.2024 
issued under Water Act. E.C. 
of Rs. 60,000/- imposed and 
recovered and SCN revoked.   

Operational  27.07.2024 Compliant  -- -- 

7. M/s Disha Industries Pvt. 
Ltd., Muzaffarnagar 

Unit found non-complying 
w.r.t. ZLD condition. Show 
cause notice dated 11.09.2024 
issued with imposition of E.C. 
Further, action is under 
process.  

Operational  29.10.2024 Compliant  -- -- 

8. M/s Saras Paper Mill, 
Muzaffarnagar 

-- -- -- -- -- Unit does not 
exist.  
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Compliance status of End-of-life tyres (ELTs) Pyrolysis Oil Units 

Sr. No. Name of the unit Operational 
status 

Date of 
Inspection 
by Joint 

Committee 

Compliance 
status during 

joint 
committee 

visit  

Action taken against the 
violating industry w.r.t. joint 

committee inspection  

Action/Present status of 
violating industries after re-

verification   

1 M/s Shri Jee Reclaiming 
Mills Pvt. Ltd. Jansath 
Road, Muzaffarnagar  

Non-
operational 

04.07.2024 Non-
compliance 

Unit found non-complying. 
Show cause notice dated 
11.09.2024 issued under Air 
Act with imposition of E.C. of 
Rs. 6250/- per day till found 
compliant.  

Action against the unit is under 
process.  

2 M/s ASV Reclaiming 
LLP, Jansath Road, 
Muzaffarnagar 

Operational 04.07.2024 Non-
compliance 

Unit found non-complying. 
Show cause notice dated 
11.09.2024 issued under Air 
Act with imposition of E.C. of 
Rs. 6250/- per day till found 
compliant. 

Verification carried out on 
09.10.2024. E.C. of Rs. 5.50 
Lac imposed along with 
revoking of show cause notice 
vide letter dated 19.11.2024.   

3 M/s Shri Bankey Bihari 
Enterprises, Jansath 
Road, Muzaffarnagar 

Non-
operational 

04.07.2024 Non-
compliance 

Unit found non-complying. 
Show cause notice dated 
11.09.2024 issued under Air 
Act with imposition of E.C. of 
Rs. 6250/- per day till found 
compliant. 

Verification carried out on 
09.10.2024. E.C. of Rs. 6.0625 
Lac imposed along with 
revoking of show cause notice 
vide letter dated 19.11.2024.  

4 M/s Dev Enterprises, 
Jansath Road, 
Muzaffarnagar 

Permanently 
closed 

04.07.2024 Permanently 
closed 

Permanently closed Industry inspected on 
28.10.2024. Unit Found 
permanently closed.  
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Sr. No. Name of the unit Operational 
status 

Date of 
Inspection 
by Joint 

Committee 

Compliance 
status during 

joint 
committee 

visit  

Action taken against the 
violating industry w.r.t. joint 

committee inspection  

Action/Present status of 
violating industries after re-

verification   

5 M/s Ram Ji Enterprises, 
Jansath Road, 
Muzaffarnagar 

Operational 05.07.2024 Non-
compliance 

UPPCB had issued closure 
direction vide letter dated 
11.01.2019 which is still 
effective.  

Industry inspected on 
28.10.2024. Unit found closed. 
Unit found non-compliant w.r.t. 
to recommendations of joint 
committee inspection. Closure 
order still effective.  

6 M/s Vinayak Industries, 
Vill-Shernagar, Jansath 
Road, Muzaffarnagar 

Operational 05.07.2024 Non-
compliance 

UPPCB issued show cause 
notice under Air Act dated 
11.09.2024  with imposition of 
E.C. of Rs. 6250/- per day till 
compliance is done by the unit. 

Industry found non-compliant 
during verification inspection 
of show cause notice. Hence, 
closure order dated 19.11.2024 
issued by Board along with 
E.C. of Rs. 25,000/-.   

7 M/s MMD Green Energy 
Solutions, 7th Km. 
Jansath Road, 
Muzaffarnagar 

Operational 05.07.2024 Non-
compliance 

Unit found non-complying. 
Show cause notice dated 
11.09.2024 issued under Air 
Act with imposition of E.C. of 
Rs. 6250/- per day till found 
compliant. 

Verification carried out on 
09.10.2024. E.C. of Rs. 5.6875 
Lac imposed along with 
revoking of show cause notice 
vide letter dated 19.11.2024.   

8 M/s ARG  Rubber 
Processed Oil Industries,  
Jansath Road, 
Muzaffarnagar 

Non-
operational 

05.07.2024 Self-closed Unit found non-complying. 
Show cause notice dated 
11.09.2024 issued under Air 
Act with imposition of E.C. of 

Action against the unit is under 
process.  
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Sr. No. Name of the unit Operational 
status 

Date of 
Inspection 
by Joint 

Committee 

Compliance 
status during 

joint 
committee 

visit  

Action taken against the 
violating industry w.r.t. joint 

committee inspection  

Action/Present status of 
violating industries after re-

verification   

Rs. 6250/- per day till found 
compliant.  

 

 As per the directions of Hon'ble Tribunal, 04 units have submitted replies before the Hon'ble Tribunal. The latest status of units which have 
submitted their replies are as below :  

Sr. 
No. 

Name of the unit Operational 
status 

Date of 
Inspection 
by UPPCB  

Compliance status Remarks  

Water  Air   
1. M/s Mahalaxmi Paper Mills, 

Muzaffarnagar, Uttar Pradesh-
251203 

Operational  07.11.2024 Industry found 
complying w.r.t. 

ZLD  

At the time of inspection, stack 
monitoring being done by 

UPPCB. The Particulate Matter 
found within the prescribed 

limit. (Annexure-1)  

 

2. M/s Shakti Kraft and Tissues 
Pvt. Ltd., 9th Km Jansath Road, 
Muzaffarnagar 251001 
(formerly known as M/s Kishti 
Paper Mill) 

Operational 06.11.2024 Industry found 
complying w.r.t. 

ZLD  

At the time of inspection, stack 
monitoring being done by 

UPPCB. The Particulate Matter 
found within the prescribed 

limit. (Annexure-2)  

 

3. M/s KK Duplex & Paper Mills 
Pvt. Ltd., 08th Km Jansath Road, 
Muzaffarnagar, Uttar Pradesh-
251001 

Operational 04.11.2024 Industry found 
complying w.r.t. 

ZLD  

At the time of inspection, stack 
monitoring being done by 

UPPCB. The Particulate Matter 
found within the prescribed 

limit. (Annexure-3)  
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4. M/s MMD Green Energy 
Solutions, 7th Km. Jansath 
Road, Muzaffarnagar 

Non-
Operational  

05.07.2024 Complying  Complying  Verification carried out on 
09.10.2024. E.C. of Rs. 
5.6875 Lac imposed along 
with revoking of show cause 
notice vide letter dated 
19.11.2024.   

 

In compliance of the order dated 17.10.2024 passed by Hon'ble Tribunal regarding inspection to be conducted by nominated Amicus Curie Shri Rahul 
Khurana Advocate, Shri Rahul Khurana has visited industries on 15.11.2024.  

The above action taken report is put up for perusal and further action.  

                 
                  (Imraan Ali)                (Ankit Singh)  
         Environmental Engineer             Regional Officer  
         UPPCB, Muzaffarnagar        UPPCB, Muzaffarnagar  
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OA No,269 of 2024 Sanavvar Vs state of UP

From: Pradeep Misra (pradeepmisra@yahoo.com)

To: kapilaik@yahoo.co.in; utkarsh.sharma7@gmail.com; abhinav.legal@gmail.com

Date: Wednesday, November 20, 2024 at 10:46 AM GMT+5:30

Sanavvar Affi.pdf
1.8MB

Sir,
     Pease find attached the document

With Regards,

(PRADEEP MISRA)

11/20/24, 10:47 AM Yahoo Mail - OA No,269 of 2024 Sanavvar Vs state of UP

about:blank 1/1
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